FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
NAGRAJ ALLOYS PRIVATE LIMITED OPERATING IN METAL INDUSTRY AT
NAGPUR, MAHARASHTRA

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Name of the corporate debtor along | Nagraj Alloys Private Limited
with PAN/ CIN/ LLP No. CIN: U51101MH2011PTC223836

2. | Address of the registered office Flat no. 004, Maa Bambleshwari Apartment,

Near Patidar Bhawan, Quetta Colony, Nagpur
—440 008.

3. |URL of website Corporate Debtor does not have a website

4. |Details of place where majority of| S. No. 41, Village Asoli, Mouza Mahalgaon,
fixed assets are located Opp. K. John Public School, Tal - Kamptee,

Nagpur - 441202.

5. |Installed capacity of main products/| Can be sought by sending request to Interim
services Resolution Professional at:

cirp.napl@outlook.com

6. | Quantity and value of main products/| Nil in Financial Year 2022-23.
services sold in last financial year

7. |Number of employees/ workmen Company does not have any employee on roll

as per records available with RP.

8. |Further details including last| Can be sought by sending request to Interim
available financial statements (with| Resolution Professional at:
schedules) of two years, lists of| cirp.napl@outlook.com
creditors, relevant  dates  for
subsequent events of the process are
available at:

9. |Eligibility for resolution applicants| Can be sought by sending request to Interim
under section 25(2)(h) of the Code is| Resolution Professional at:
available at: cirp.napl@outlook.com

10. | Last date for receipt of expression of | 24/03/2024
interest

11.|Date of issue of provisional list of| 03/04/2024
prospective resolution applicants

12.|Last date for submission of| 08/04/2024
objections to provisional list

13.|Date of issue of final list of| 18/04/2024

prospective resolution applicants




14.

Date of issue of information
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

23/04/2024

15.

Last date of submission of resolution
plans

23/05/2024

16.

Process email id to submit EOI

cirp.napl@outlook.com

Sd/-
Prasad Dharap

Interim Resolution Professional of Nagraj Alloys Private Limited

IBBI/TPA-001/IP-P00702/2017-2018/11228

AFA No.: AA1/11228/02/191224/106639 (Valid till: 19/12/2024)
Plot No. 47, “Prasad”, New Ramdaspeth, Nagpur — 440 010

Process Email ID: cirp.napl@outlook.com
Reg. Email Id: dharap65@rediffmail.com
Date and Place: Nagpur 09/03/2024




AU SMALL FINANCE BANK LIMITED

GOLD AUCTION NOTICE

AU Small Finance Bank Ltd. (A Scheduled Commercial Bank) having its
registered office 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur, notice is
hereby given for the information to all the concern and publicin general
that the Gold Loan (Facility).

In the undermentioned Gold Loan Account, borrower have failed to
repay their dues under the facility and Bank is constrained to conduct
an auction of the pledged Gold Ornaments on dated 16-Mar-24 by

private sale, ifitis not closed on or before 15-Mar-24 by borrower.
Loan Account No.
Borrower Name

Auction Dealing
Person & Contact No.

Auction Place (Branch)

19001090135948690, AU Small Finance Bank Ltd. Deepkumar

Dipali Sagar Vispute Block No 4/25 Gandhi Grain Ashokkumar
Market CA Road Telephone Bhowmik

Exchange Square Nagpur 9057043364

Maharashtra -440008
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Auction will be held on 16-March-2024 between 10.00 AM to 2.00 PM.
AU Bank reserve the rights to remove & change the auction date
without any prior intimation. sd/-

Date- 08-Mar-2024 Authorised Signatory,
Place- Nagpur AU Small Finance Bank Limited

GOVERNMENT OF MANIPUR
PUBLIC WORKS DEPARTMENT

NOTICE INVITING TENDERS
Dt. Imphal, the 5th March.,2024.

No.EE/BD-I1I/Tender/2023-24/06: The Executive Engineer, Building
Division No.III, P.W.D., Manipur on behalf of the Governor of Manipur
invites item rate Tender through manual Tender from eligible registered
contractors of PWD, Manipur for 02 Nos. of Deposit work and 02 nos
of work, one each for MH:2059 & MH:4059 at a cost off
Rs. 1,47,02,911/- (each work costing less than Rs.1 Crore)

The procurement officer is the Executive Engineer, Building Division
No.III, PWD, Manipur. The details and documents shall be available
from 11:00 hrs. of 05/03/2024 to 11:00 hrs. of 11/03/2024 at the office
of the Executive Engineer, Building Division No.III, PWD, Manipur.

Bid Submission start date:- 05/03/2024 ( 11:00 AM)
11/03/2024 ( at 2:00PM)
11/03/2024 at 3:00PM.
Venue :- Office of the EE, B.D-III, PWD, Manipur.

Sd/-
Executive Engineer
B.D-III/P.W.D, M

Bid Submission end date:-

Date of opening Bid :-

MANAPPURAM HOME FINANCE LIMITED

2 MANAPPURAM ﬂﬁ[‘l“,':: FORMERLY MANAPPURAM HOME FINANCE PVT LTD
CIN : U65923K12010PIC039179
Regd Office : IV/470A (OLD) W/638A (NEW) Manappuram House Valapad Thrissur, Kerala 680567
Corp Office : Manappuram Home Finance Limited, Third Floor, Unit No. 301 to 315, A Wing, ‘Kanakia Wall Street’, Andheri-Kurla
Road, Andheri East, Mumbai 400093, Maharashtra. Phone No.: 022-66211000, Website : www.manappuramhomefin.com

POSSESSION NOTICE (For Immovable Property)

Whereas, the undersigned being the authorised officer of Manappuram Home Finance Ltd (“MAHOFIN”)
under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest *[Act],
2002 (54 of 2002) and in exercise of powers conferred under section 13(12) read with rule 9 of the security
interest (Enforcement) Rules, 2002 issued a Demand Notice calling upon the borrowers and co-borrowers to
repay the amount mentioned in the notice and Interest thereon within 60 days from the date of receipt of the
said notice. The borrower having failed to repay the amount, notice is hereby given to the borrower and the
public in general that the undersigned has taken Symbolic possession of the property described herein below
in exercise of powers conferred on him/her under section 13(4) of the said *[Act] read with rule 9 of the said
rules. The borrower in particular and the public in general is hereby cautioned not to deal with the property
and any dealings with the property will be subject to the charge of the Manappuram Home Finance Ltd as
mentioned below for each of the respective properties:

E-AUCTION SALE NOTICE
EDELWEISS ASSET RECONSTRUCTION COMPANY LTD.

CIN: U67100MH2007PLC174759
Retail Central & Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 400098

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE SECURED ASSETS UNDER THE SECURITISATION AND
RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ
WITH PROVISO TO RULE 8 (6) & 9(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (“RULES”)

That Piramal Capital & Housing Finance Limited (hereinafter referred as Original Lender/ PCHFL) has assigned the financial assets to Edelweiss Asset
Reconstruction Company Limited on its own /acting in its capacity as trustee of EARC TRUST SC 477 (hereinafter referred as “EARC”) pursuant to the
Assignment Agreement dated 30.09.2022 under Sec.5 of SARFAESI Act, 2002. EARC has stepped into the shoes of the PCHFL and all the rights, title
and interests of PCHFL with respect to the financial assets along with underlying security interests, guarantees, pledges have vested in EARC in respect
of the financial assistance availed by the Borrower(s) and EARC exercises all its rights as the secured creditor.

Notice of 15 days is hereby given to the public in general and in particular to the Borrower(s) and Guarantor (s) that the below described immovable secured
assets mortgaged in favor of the Secured Creditor, the possession of which has been taken by the Authorised Officer (AO) will be sold on “As is where
is”, “As is what is”, and “Whatever there is” basis, for recovery of the amounts mentioned herein below due to EARC together with further interest and
other expenses/costs thereon deducted for any money received by EARC from Borrower(s) and Guarantor(s). The Reserve Price and the Earnest Money
Deposit are mentioned below for the property.

ETAILS OF SECURED ASSET PUT FOR AUCTION:
sl| Loan Name of Bank & Branch| Total Outstanding| pogarve |Eamest Money| Date and| Type of
No| Account Cor-llgzio?;eBr?gE:’r;Itor ::::; and Account Number| Dues INRason | pi-o|NR | Deposit (EMD)| Time of |Possess
| [ Number and IFSC Code —07-03-2024 in INR Auction | joi
0210000| 1. Sumit Jaikumar Daryanani ICIC! Bank Ltd,
. Sumit Jaiku i| EARC- . L
| o7 | (Borowen2Deepa " \RUST-| pocunetaoer | 243045150 160000000 1,60000.00 216121?:: Physica
Daryanani(Co-Borrower) » i it A adidads »04, 000 SUA
[PoHFL])  Daryanani ) [ SC477] esc icicoooooos

PROPERTY DESCRIPTION: All That Part And Parcel Of The Property Bearing Plot No-698, Admeasuring 54sq.Mtrs,Kh No-33, Ward No-57,,
Indora Housing Accommodation Scheme Of Nit, Sheet No.275/15, 266/22, City Survey No. 61, Municipal Corporation House No.4112/698,

Ahuja Nagar, Indora Layout, Bhim Sq Mz Indora, Nagpur, Maharashtra-440014. East: Road; West: Plot No.703, North: Plot No.697, South:
Plot No.699

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
NAGRAJ ALLOYS PRIVATE LIMITED

OPERATING IN METAL INDUSTRY AT NAGPUR, MAHARASHTRA
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
. |Name of the corporate debtor Nagraj Alloys Private Limited
along with PAN & CIN/ LLP No. CIN: U51101MH2011PTC223836
2. |Address of the registered office Flat no. 004, Maa Bambleshwari Apartment, Near
Patidar Bhawan, Quetta Colony, Nagpur - 440 008.
Corporate Debtor does not have a website
S. No. 41, Village Asoli, Mouza Mahalgaon, Opp.
K. John Public School, Tal - Kamptee,
Nagpur - 441202.
Can be sought by sending request to Interim
Resolution Professional at: cirp.napl@outlook.com
Nil in Financial Year 2022-23.

[N

w

. |URL of website
4. | Details of place where majority
of fixed assets are located

5. |Installed capacity of main

products/ services

6. |Quantity and value of main products/
services sold in last financial year

. |Number of employees/ workmen

~

Company does not have any employee on roll as
per records available with RP.

Can be sought by sending request to Interim
Resolution Professional at: cirp.napl@outiook.com

8. |Further details including last
available financial statements
(with schedules) of two years, lists
of creditors, relevant dates for

Sr. Name Of The Borrower/ Description Of Secured Asset Date of Demand Date of Important Information regarding Auction Process:
No. Co-Borrower/ In Respect Of Which Interest Has Notice sent & pC ion 1| All Demand Drafts (DD) shall be drawn in favor of Trust name as mentioned above and payable at Mumbai.
Lan/Branch Been Created Outstanding Amount 2| Last Date of Submission of EMD Received 1 day prior to the date of auction
1 | Kanta Raju Jambhulkar P. H. No. 2, SY. No. 257/2/11, Plot 19-12-2023 & 04-03-2024 3 | Place for Submission of Bids 1st Floor, Edelweiss House, off CST Road, Kalina, Mumbai-400098
EBJU rﬁngh‘m jaml?r?ullll((ar ggs 2§t HSUSG gl'oll'er‘:%hHOLése No. | Rs. 3,18,944/- 4| Place of Auction (Web Site for Auction) | E-Auction (https://auction.edelweissarc.in)
arshal Raju Jambhulkar , At - Parsodi, Ta andara, 5 ; Nurmh
IMHL00060008327/ Dist - Bhandara, Near Hanuman . g°?ta;tﬂeta"s“ oo o ree Yumber. 1600268 6540
Nagpur Mandir. Bhandara, P.O. Thana ate & Time of Inspection of the Property | As per prior appointmen
Petrol Pump, Bhandara, For detailed terms and conditions of the sale, please refer to the link provided in EARC's website i.e. https://auction.edelweissarc.in
Maharashtra, Pin: 441906 lace: Nagpur ] 0/- Authorized Utnicer
2 | Maya Bhimraj Bhure Mouza Rengepar Panjara 19-12-2023 & | 04-03-2024 Date: 07.03.2024 For Edelweiss Asset Reconstruction Company Limited
Bhimraj Tulsiram Bhure Malmatta No. 247, Tah Tumsar, Rs. 2,57,577/- i
Tulshiram Dhanlal Bhure Dist Bhandara, Near Vitthal @ Es(ejtgel(}t/)\r/\s%tljﬁosn
/MHL00060000784/ Rukhmai Mandir, Tumsar, P.O. ————————
Nagpur Mohgaon Khadan, Bhandara,
Maharashtra, Pin: 441915
Sd/- SHRIRAM FINANCE LIMITED

Date: 9" March 2024
Place: MAHARASHTRA

Authorised Officer
Manappuram Home Finance Ltd

SHRIRAM FINANCE LIMITED
CIN No-L65191TN1979PLC007874
SHHIHAM Reg.Off. Shri Tower, Plot No.14A, South Phase, Industrial Estate, Guindy,Chennai-600032
: Finanee | Admn.Off: 6th Floor (Level2), Building No.Q2, AurumQParc, Gend/1, TTC, Thane
Belapur Road, Ghansoli,Navi Mumbai-400710
GOLD LOAN AUCTION NOTICE
The below mentioned borrowers have been issued notices to pay their outstanding amounts towards the
Loan against Gold Ornaments ("Facility") availed by them from Shriram Finance Ltd (SFL). Since the
borrowers have failed to repay their dues under the facility, we will be conducting an auction of the
Pledged Gold Ornaments on 19/03/2024 (date of auction) In the event any surplus amount is realised

from this auction, the same will be refunded to the concerned borrower and if there is a deficit post the

CIN No-L65191TN1979PLC007874
SHRIR AN | Reg.oft. Shri Tower, Plot No.14A, South Phase, Industrial Estate, Guindy,Chennai-600032
Finance | Admn.Off: 6th Floor (Level2), Building No.Q2, AurumQParc, Gen4/1, TTC, Thane
Belapur Road, Ghansoli,Navi Mumbai-400710
GOLD LOAN AUCTION NOTICE
The below mentioned borrowers have been issued notices to pay their outstanding amounts towards the

Loan against Gold Ornaments ("Facility") availed by them from Shriram Finance Ltd (SFL). Since the
borrowers have failed to repay their dues under the facility, we will be conducting an auction of the
Pledged Gold Ornaments on 19/03/2024 (date of auction) In the event any surplus amount is realised
from this auction, the same will be refunded to the concerned borrower and if there is a deficit post the
auction, the balance amount shall be recovered from the borrower through appropriate Legal
Proceedings. SFL has the authority to remove any of the following accounts from the auction without prior

intimation. Further SFL reserves the right to change the Auction Date without any prior notice, in the event

Date & Time of Auction: 27-03-2024 , from 12:00 p.m. to 05:00 p.m

Name of the Borrower, Co-Applicant & Guarantor :-
1 M/s Jawahar Saw Mills Private Limited Registered office: 47, Victoria Road,
Mustafa Bazar, Byculla, Mumbai -400010. & Also At- Maa Umiya Audhyogik Sahakari
Vasahat Maryadit, Near Nagpur Cold Storage, Kapsi (BU), Tehsil - Kamptee, Taluka
& District Nagpur-441002
2.Mr. Rajesh Manoharlal Agicha At — “The Agicha’s”, 6, Master Vinayak Road,
Bandra (W), Mumbai- 400050
3.Mr. Gaurav Manoharlal Agicha At - “The Agicha’s”, 6, Master Vinayak Road,
Bandra (W), Mumbai- 400050
4.Mr. Siddhartha Srichand Agicha At - “The Agicha’s”, 6, Master Vinayak Road,
Bandra (W), Mumbai- 400050
5.Mr Aditya S Agicha At - Flat No. 1 & 2, 8th floor, 16th Avenue, 16th Road, Khar
(W), Mumbai-400052
6.Mr. Siddhartha Srichand Agicha At - “The Agicha’s”, 6, Master Vinayak Road,
Bandra (W), Mumbai- 400050
7.Mr. Srichand Agicha At - “The Agicha’s”, 6, Master Vinayak Road, Bandra (W),
Mumbai- 400050
8.Mr. Satish Sundardas Agicha At - Flat No. 1 & 2, 8th floor, 16th Avenue, 16th road,
Khar (W), Mumbai-400052
9.Mrs Amritbai S Agicha At - “The Agicha's”, 6, Master Vinayak Road, Bandra (W),
Mumbai- 400050
10.Mr. Mohammad Faruk S Darvesh At —Hoor Manzil, 7, Perry Cross Road, Bandra
West, Mumbai-400050
11.Mr. Ebrahim S Darvesh At - Hoor Manzil, 7, Perry Cross Road, Bandra West,
Mumbai-400050

For Further Details Contact : (During Office Hours)

File Handling Officer - Ms. Poonam Gautam at Mob No. 9873008931 &
Authorized Officer- Mr. Dhurandhar Ram at Mob No. 7800003631
Amount Due:- Total: Rs. 97,72,57,616.59/- (Rupees Ninety-Seven crores Seventy-
two lacs fifty-seven thousand six hundred sixteen rupees and fifty-nine paise) as
on 31.12.2023. Plus, further interest at applicable rate, costs, dues, and expenses
that may accrue from 01.01.2024 till total repayment and settlement of dues by the

Corporate Debtor

Property No. 1 :-Land admeasuring Plot area 7,200 sq. mtrs. & factory
building constructed at plot nos 186/22,186/23,186/24,186/25,186/26
(amalgamated) in layout known as “Maa Umiya Audhyogik Sahakari Vasahat
Maryadit”, near Nagpur cold storage, Kapsi (BU), tahsil Kamptee, Taluka
& District Nagpur-441002 in the name of M/s Jawahar Saw Mills Private
Limited ® Reserve Price :Rs.6,79,00,000.00® Earnest money to be
deposited: Rs. 67,90,000.00 @ Date of Demand notice :08-01-2018 e Date
of possession notice : 16-04-2018 (PHYSICAL Possession) @ Sale Notice
Date: 04-03-2024

Property No. 2 :-Stock (Finished, unfinished and raw wood logs) at
the unit of M/s Jawahar Saw Mills Private Limited situated at Plot nos
186/22,186/23,186/24,186/25,186/26(amalgamated) in layout known as “ Maa
Umiya Audhyogik Sahakari Vasahat Maryadit”’, Near Nagpur Cold Storage,
Kapsi (BU), tahsil Kamptee, Taluka & District Nagpur-441002 @ Reserve
Price :Rs.3,27,00,000.00 @ Earnest money to be deposited: Rs.
32,70,000.00 @ Date of Demand notice :08-01-2018 @ Date of possession
notice : 16-04-2018 (PHYSICAL Possession) ® Sale Notice Date: 04-03-
2024

DATE OF INSPECTION OF THE PROPERTY is 20-03-2024

For Registration & Login and Bidding Rules visit
https://www.mstcecommerce.com/auctionhome/ibapi/index.jsp

For Detailed Terms And Conditions of Sale the interested persons may
also visit banks website www.unionbankofindia.co.in

Place :Mumbai

Sd/-
Authorized Officer, Union Bank of India

Tel/Mob no -9967200572. Auction Time: 11.00 AM.
Location : Chandrapur Branch

subsequent events of the process auction, the balance amount shall be recovered from the borrower through appropriate Legal of force majeure.
ilable at: i .
3. :ﬂegiabﬁyio,erzso|uﬁon applicants | Can be sought by sending request to Interim Proceedings. SFL has the authority to remove any of the following accounts from the auction without Location : Akola BraArI‘Ch
under section 25(2)(h) of the Code | Resolution Professional at: cirp.napl@outlook.com o . . . . . o Loan A/c Number Borrower Name Loan A/c Number Borrower Name
is available at: prior intimation. Further SFL reserves the right to change the Auction Date without any prior notice, in the AKOLBPJ2308230008 | SANJAY NARAYAN CHINEY AKOLBPJ2307050004 NANDKISHOR RAMESH MORE
10.| Last date for receipt of expression | 24/03/2024 ) AKOLBPJ2308230007 | SANJAY NARAYAN CHINEY AKOLBPJ2306100001 [ BALU BHIMRAO KAJLE
of interest event of force majeure.
1] Dato of ssue of provisonal Tetor | 03/04/2074 Location : Amravati Branch AKOLBPJ2308280002 | SANJAY NARAYAN CHINEY AKOLBPJ2308280003 | SANJAY NARAYAN CHINEY
prospective resolution applicants = The above Gold Ornaments Auction will be held at the following address: Shriram Finance Itd.
12| Last date for submission of 08/04/2024 Loan A/c Number Borrower Name Loan A/c Number Borrower Name
= {Sodedtons 1o provisonaL et 180472024 CDPRVPJ2303240013 |BISMILLAHKHAN MAHEBUBKHAN | AMRAVPJ2305150007 | SAIDABIYUNUS KHA 1st Floor Yamuna Tarang Commercial Complex, Near. Radha Krishna Theater,Murtizapur Road,
prospective resolution applicants AMRAVPJ2306300009 |SHALINIPRAFULL WADATKAR CDWRDPJ2305250004 | RAKESHRAMESHWARJI
14.| Date of issue of information 23/04/2024 KHANDELWAL Akola-444004. Tel/Mob No -9967200572. Auction Time: 11.00 AM.
dum, luati itri -
2 roqubst for resoltion plans. AMRAVPJ2306080009 |RAHUL CHANDRAKANT MORE CDWRDPJ2307080002 | UMESH UTTAMRAOJI PANCHBHAI Location : Bhandara Branch
to prospective resolution applicants CDWRDPJ2305260003 | RAKESH RAMESHWARJI CDPRVPJ2308250008 PRAVIN SHRIKRUSHNAINGLE Loan A/c Number Borrower Name Loan A/c Number Borrower Name
15, fs:;df_fn f;f:nl;bm'ss'on of 23/05/2024 KHANDELWAL CDBHNPJ2307190007 | JITENDRARANBHID MESHRAM CDBHNPJ2307190004 | JITENDRARANBHID MESHRAM
utl -~
16 Process email id to submit Cirp-napl@outiook.com CDWRDPJ2304030006 | PANKAJ DNYANESHWARRAOQ LAKHE| CDWRDPJ2305270004 | RAKESHRAMESHWARJI CDBHNPJ2307250008 | PRATHAM RAMESHWARKANOJE | CDBHNPJ2307240014 | JITENDRARANBHID MESHRAM
Expression of Interest KHANDELWAL [The above Gold Ornaments Auction will be held at the following address: Shriram Finance Ltd,
prasad Dh$d/- CDPRVPJ2308090009 [SHAIKHWASIM AMRAVPJ2306130006 DIPANKAR NAMDEORAO GAWAI Shri Rah dale Buildi Rai Ichari Ward.N Puniab Nati | Bank. Bhand 441 904
rasad Dharap ri Rahangdale Building, Rajgopalchari Ward,Near Punjab National Bank, Bhandara-
Interim Resolution Professional of Nagraj Alloys Private Limited | |COPRVPJ2304010005 [NILESHRAMPRASAD PEDELE AMRAVPJ2306300012 | SANJAY RAMESHVAR CHAVHAN 9 9, Rajgop )
IBBI/IPA-001/IP-P00702/2017-2018/11228 . .
AFA No.: AAL/ 1122802 191524/ 106639 (Vaiid 1l 16/ 15/2008) CDDARPJ2309040005 [RAM ONKARRAO MANOHAR CDWRDPJ2305300004 | RAKESHRAMESHWARJI Tel No: 9967200572 . - Auction Time: 11.00 AM
Plot No. 47, “Prasad”, New Ramdaspeth, Nagpur - 440 010 KHANDELWAL .
Process Email ID: cirp.napl@outiook.com AMRAVPJ2305310006 |SWAPNIL BHAGVANSING TAWAR AMRAVPJ2307150010 | ASHISH RAMDAS GABHANE Location : Wardha Branch
Reg. Email Id: dharap65@rediffmail.com
Date and Place : Nagpur 09,/03,/2024 |  |AMRAVPJ2307150009 |ASHISHRAMDAS GABHANE CDPRVPJ2307270005 | DEEPAK SHANKARRAO PAWADE Loan A/c Number Borrower Name Loan Alc Number Borrower Name
TAMRAPJ2309250007 |PRAVIN BABARAO CHAUDHARI AMRAVPJ2306220004 SWAPNIL BHAGVANSING TAWAR WRDHAPJ2303090002 | VAIBHAV RATNAKAR GHADE WRDHAPJ2308240014 | SHAILESHMAHESHRAO
qﬁuﬁ’ a-a; m un i on B an k CDWRDPJ2306160008 |[UMESH UTTAMRAOJI PANCHBHAI AMRAVPJ2306290004 SANJAY RAMESHVAR CHAVHAN KHANDARE
e g U of lndia The above Gold Ornaments Auction will be held at the following address: Shriram Finance Ltd, [CDHWDPJ2307220002 | UMESH NARESHRAOSHINGOTE _| WRDHAPJ2303130017 | YOGESH DIPAKRAO NAKHATE
i i e WRDHAPJ2307050022 | SHEKHARARUNRAO MARJIVE CDHWDPJ2307310001 | SANDIP RAMESHRAO GOMASE
STRESSED ASSETS MANAGEMENT BRANCH 1st Floor Chandak Tower, Opposite Government Girls Highschool, Camp road Amravati - 444602 WRDHAPJ2308160012 | CHANDRAKANT BHARAT KAMBALE | WRDHAPJ2308190008 | AJAY RANGHOBAJIMADAVI
104, Ground Floor, Bharat House Mumbai Samachar Marg, Fort, Mumbai - 400023. WRDHAPJ2306210008 | DILIP MANIKRAO VAIDYA WRDHAPJ2307100013 | NANDKISHORANKUSH GANVEER
E-mail: samvmumbai@unionbankofindia.bank Tel/Mob No -9967200572. Auction Time: 11.00 AM. \WRDHAPJ2307080025 | PIYUSH RAJESH PARTEKI WRDHAPJ2306190022 | RAJUBHAU MADHUKARRACUI
SALE NOTICE FOR SALE OF IMMOVABLE / MOVABLE PROPERTY L ti Kh B h NEHARE
E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and ocation : amgaon branc
Reconstruction of Financial Assets & Enforcement of Security Interest Act, 2002 Loan A/c Number Borrower Name Loan A/c Number Borrower Name URDHARJ2307030027 | KRUNALKISNABANKAR WRDHAPJ2308070014 | NILESHSURESHONKAR
L‘egilv(\élltzh gfrc;vsls:;ostjslehzr(;g of titzr??:li:;y ITS.:isitn(Er:::;m;rg)iSm:}ngﬁ; o CDKHMPJ2306230018 | VIJAY MANILAL GUJARATHI CDKAMPJ2306020004 | VIJAY MANILAL GUJARATHI WRDHAPJ2306090017 | CHANDRASHEKHAR WRDHAPJ2309260008 | SHUBHAMDEVIDAS PATIL
the Borrower(s) and Guarantor (8) that the below deseribed immovable property | [COKHMPJ2309060008 | BHAGYASHRIMANOHAR JADHAO | CDKHMPJ2305020001 | VIJAY MANILAL GUJARATHI DAMODHARRAQ SELVAT
mortgaged / charged to the Secured Creditor, the Possession of which has been CDKHMPJ2308250004 | SHAIKH IMRAN SHAIKH RASHEED \WRDHAPJ2306090002 | ANIKET MUKUNDRAOQ GOLE WRDHAPJ2309250008 [ SIRAJABDUL RAFIK SHEIKH
e o B e e oy The above Gold Ornaments Auction will be held at the following address: Shriram Finance Ltd JARDHAP.I2307140003 | MQHNISHBHIMRAQ BHAGAT WRDHAP.2303030005  TUISHAR PRAMOD GODE
be sold on “As is where is”, “As is what is” and “Whatever there is” on the dated : s
mentioned below, for recovery of dues as mentioned hereunder o Union Bank of WRDHAPJ2306160011 | RANJEETSHAMRAO IVANATHE | WRDHAPJ2307080014 | AJAY RANGHOBAJIMADAVI
India from the below mentioned Borrower(s) & Guarantor(s).The details, Reserve 2nd Floor, Ghule Tower, In Front Of Panchayat Samiti, Nandura Road,Khamgaon - 444303 WWRDHAPJ2307270004 | AMIT PRADIP BARGI WRDHAPJ2306280007 | GAURAV KEWALDAS TAMGADGE
Price and the Eamest Money Deposit are also mentioned hereunder :- WRDHAP.J2309180015 | SMITASANDIP MANE WRDHAPJ2306210010__| PRAVIN SUKHLAL GAIKWAD,

The above Gold Ornaments Auction will be held at the following address: Shriram Finance Ltd,

Loan Alc Number Borrower Name Loan Alc Number Borrower Name Subhedar Complex, Near Saraswati Vidya Mandir, ArviRoad, Kelkar Wadi, Wardha - 442001
CDRJCPJ2303230005 | ALISBAASIF SHEIKH TBALRPJ2305260002 };@/élxvl\iARR DURGADAS Tel/Mob No -9967200572. Auction Time: 11.00 AM.
CDRJCPJ2308250009 | ASHISH VISHVNATHALAM CDBRAPJ2304010003 | VYOMESH SATRAM MOTWANI Location : Washim Branch
CDRJCPJ2303170009 | RUPESH SAINATHKORDE CDRJCPJ2306050008 | AKASHANAND MAROTI GONGALE Loan Alc Number Borrower Name Loan Alc Number Borrower Name
CDWCRPJ2305190006/ NANDKISHOR NAMDEO KHIRATKAR CDRJCPJ2306160001 VEERU RAVINDRAKUMAR ICDWSMPJ2308110006 [ AMOL NIMBAJIPAIKRAO CDKNJPJ2306160010 SAYYAD WASIM SAYYAD YUSUF
BONTALA ICDWSMPJ2308100007| ANIL TATYARAO PANDIT CDKNJPJ2306140003 AZAJ YUSUF SAYAD
ICDKNJPJ2308010004 | SAGAR BHAGWAT MOKHALKAR

The above Gold Ornaments Auction will be held at the following address: Shriram Finance Ltd,
Kamla Neharu Complex, 2nd Floor, Kasturba Road, Near Azad Garden,front of Jubli School,

Chandrapur-442401. Tel No: 9967200572 . - Auction Time: 11.00 AM.

The above Gold Ornaments Auction will be held at the following address: Shriram Finance Ltd,

1st floor, City Center Plaza, Above Amit Rathi Hospital, Near Hotel Maniprabha, Post Office

Location : Gondia Branch

Loan A/c Number

Borrower Name

Loan A/c Number

Borrower Name

CDGONPJ2304270006| JITENDRARASHTRAPATINAGPURE CDGONPJ2307290003 | SHUBHAMRAMESHWAR
HARINKHEDE
CDGONPJ2307310007 | NITINASHOKBORKAR CDGONPJ2306210012 | RAKESH DEVILAL LADEKAR
CDGONPJ2307290004| SHUBHAMRAMESHWAR CDGONPJ2307190008 | JAMILABIJAUJE GULAMMUSTAFA
HARINKHEDE SAIYYAD
CDGONPJ2306300014| SHUBHAMRAMESHWAR CDGONPJ2306280009 | LILADHAR SOVINDABISEN
HARINKHEDE

Time: 11.00 AM.

heir(s).

Date: 08/03/2024

The above Gold Ornaments Auction will be held at the following address: Shriram Finance Ltd,

Near Gandhi Pratima Above Rk Bazar 1st Floor Gondia-411601 Tel/Mob No -9967200572. Auction

Please note if the auction does not get completed on the same day due to time limit or if auction is
cancelled, then the auction would be held on the subsequent working day at
4A, North Bazar Road, Dharampeth Extension, Gokulpeth, Nagpur - 440010 ,Tel/Mob No -

7208415195/9967200572 . - Auction Time: 11.00 AM. on the same Terms and Conditions.

If the Customer is deceased, all the conditions pertaining to auction will be applicable to his / her legal

For Further information, Terms and Conditions and for getting registered to participate in the

auction, interested buyers may contact Mr.Mahesh Gaikwad (7208415195)

Shriram Automall India Limited

Shriram Finance Ltd,

sd/-
Board Approved Auctioner

for Shriram Finance Ltd

Location : Yavatmal Branch

Chowk, Washim -444505 Tel/Mob no -9967200572. Auction Time: 11.00 AM.

Loan A/c Number

Borrower Name

Loan A/c Number

Borrower Name

CDPUSPJ2307250012

DIKSHADHAMADEEP GANGALE

CDPUSPJ2307100018

ARUN BALIRAMRATHOD

CDPUSPJ2306300032

SHAILESH VASANTRAO YOG

heir(s).

Date: 08/03/2024

9967200572. Auction Time: 11.00 AM.

The above Gold Ornaments Auction will be held at the following address: Shriram Finance Ltd,

1st Floor, Raviraj Hights, Above HDFC Bank, Arni Road, Yavatmal - 445001 Tel/Mob No -

Please note if the auction does not get completed on the same day due to time limit or if auction is
cancelled, then the auction would be held on the subsequent working day at
North Bazar Road, Dharampeth Extension, Gokulpeth, Nagpur -440010,Tel/Mob No -7208415195

/9967200572 . - Auction Time: 11.00 AM. on the same Terms and Conditions.

If the Customer is deceased , all the conditions pertaining to auction will be applicable to his / her legal

For Further information, Terms and Conditions and for getting registered to participate in the

auction, interested buyers may contact Mr.Mahesh Gaikwad (7208415195)

Shriram Automall India Limited

Shriram Finance Ltd, 4A,

sd/-
Board Approved Auctioner

for Shriram Finance Ltd
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Chandrapur Super Thermal Power Station MAHAGENCO,
invites Proposals from reputed and experienced Companies
to Participate in the Competitive bidding Process to following
Tenders.

MAHAGENCO E-Tender Notice

S. | Tender NO (Rfx No) / Description / Estimated Cost in
N. Rs.

1 {3000046395 / Annual contract for Operation &
Maintenance of 150 Kg/hr. Cap. Chlorination plant for
NDCT ponds and 10 Kg / hr. Cap. Chlorination plant for
potable water along with Chemical Treatment of NDCT
cooling water system of Unit# 8 & 9 at 2 X 500MW, CSTPS,
Chandrapur for 2 years / Rs.8298255.08

2 |3000046388 (Refloated) / Supply of conveyor belt safety
switches i.e. pull cord, zero speed switch, proximity
sensors, belt sway for CHP-D, Unit-8 & 9, CSTPS,
Chandrapur/Rs.722942/-

3 (3000046451 (Refloated) / Repair of High Pressure control
valves, Safety valves and actuators during overhauls & as
and when required at Unit-8 & 9 (2 X 500 MW), CSTPS,
Chandrapur/Rs.430432/-

4 |3000046461 (Refloated) / Procurement of fluid coupling
complete for clinker grinders in AHP 210 MW at CSTPS,
Chandrapur/Rs.277800/-

5 (3000046406 / Work of Maintenance of Air Coolers at
CSTPS, Chandrapur/Rs.2406986.95

6 (3000046456 / Procurement & Installation of Air
Conditioners for CSTPS, Chandrapur/Rs.1580720.60

7 13000046594 / Work of Design engineering, supply, and
installation of Modular transfer chute for smooth flow &
center feeding of coal from inlet chute of crusher-101 to inlet
chute of Conveyor 105A/B including provision of actuator &
flap gate, using sintered silicon Carbide plate in CHP, Unit
8&9, CSTPS, Chandrapur/Rs.7475000/-

8 |3000046559 / Work of annual maintenance and service
contract of static and in motion Weighbridges at CHP,
CSTPSfor2years/Rs.3983178.28

9 (3000046542 / Work of replacement of eroded Sludge
Disposal & filter water MSERW pipe line from SDP to AHP
of Unit-5, 6 & 7 at ODP-II , CSTPS, Chandrapur on as and
when required basis / Rs.1853283/-

10 | 3000046510 / Annual contract for fixing expansion bolts,
strengthening and special repairs to various structures and
machine foundations in CHP area as and when required at
CSTPS, Chandrapur/Rs.2451610/-

Above floated tender published in MAHAGENCO online Portal.
For the detailed Tender document, interested bidders should
visit SRM Website https://eprocurement.mahagenco.in for
(Sr.No.01 to 10) For any query Contact N0.8554991818.
Sd/-
CHIEF ENGINEER (O&M)
CSTPS, CHANDRAPUR

fareromar +R.
® T T d HITD Fihac HERTY 3Tedel RATTR.

g Ao,

wfshar quf.
o "l Arsht et Her e’ ST v

3T g Ypre’ ALY Hia.
Yoo PictaT fAeft.

® IR WSS TATAITAT JMSHI §0 T dTa.

® I &SN, AR, IR, AR,

® HERTEA T4 P A&fOrd GROmTER TUTH SHAGOTavT TR, ARGHTNG

® 3T § f3Toft T sTRIesiT deuraia HEIfdeer). 8,38y I B
® TP ITBIY HEIAETTT TOr BUMTerg AR 7 4 TSR 9¢ U U_elt

¥ ememefa I

® TS RIS AT Mo 3MTqef oMt U faaRia rumR.
o ATHifdha freror wRAHT fAAY S TSt 202338 AT auld
® YIEd YRGS oAl SHIY TR NARRIEN Wila Agifdened .

® IR V.S, AT MO IR HgTfereraren ifwa femdismer gor.
o R Riegndiar RgR I 7RISt Hmwt fremdts wmem wxvaran fofa.
HgRaR T T Afe B

Feraity AgTeerielt Worr uda qoo faameff vasr emae e aRewaf
(aRfm) werfeener ¥% FRvaman ff.

0 AP T AT WRIST FRATT AMiTeler 3. fgell o mSdieier wd
fremeafar sTATIIET THEE S MU, U SISl gE 9 N SISt uEs
e &Y.

o Ig mufis g Areafie eneT g when diomdte Rragdear wwime
Wq I8,

© QRIS WIS HRY U o faeneafzar ardtadier gaxmr ot .

o gy QT et fRefor Asmsianta faeneafzar gt smgRT @iEt snfor
FHAIET AR, JUUTITETEE! STl (A0 HROTR.

° s femdordia Remeafa dafdre sew Rrgdht aomr any

o Fehguedt femeatar g 7 75 fareor Rurme sifaemarda
ARIRIHATATS! Serfore grew ATwaT vk,

® ‘gfdz gunelt'gR e ug HReRT o

© FGIAT Bl BT IFGMTET gl et quarar vty
FAR 990 PIST TUA FaAPT afies @ nafar.

® yrfies g I MATAS anidler frerr Aaei=r el VoS! 9§ TSR B,
HTEAAHTS! TS Vsl 9¢ EOIR B9 TR S° ATAMHATS! T Vaoit
20 EOIR TR GUTRA XU AT

® JHIS AT S PO TAUTAT 98 IR B, SRANTITST AERIBIT
9 EIIR T T HS forfieir 90 g0R T GurRa w=e.

famiad ALRp!

N

ARl T SHETS AERATGATST, AERME AET @ www.mahasamvadin @@ @ @ MaharashtraDGIPR () MahaDGIPR




